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wWrit Application challenging 42nd
Ameniivitdnt 8¢ the Oevatitution

*239 SHRI R K MHALGI Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state

(a) whether a notice has been
served upon the Union Government
by Supreme Court in respect of the
writ application challenging the 42nd
Congstitutional Amendment; ang

(b) whether the Unmion Government
has submitteq 1ts ‘say’ to Supreme
Court, if s0, when and 1f not, when it
shall be submitted?

THE MINISTER OF LAW JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN) (a) Yes, Bu

(b) No, Sir The afidavits in oppo-
sition are expected to be filled by the
20th July 1977 the dade fixed there-
for by the Supreme Court

Special Tralns for elearing Swummer
Rush

*240 BHRI 8 R DAMANI Will the
Minister of RAILWAYS be pleased to
state

(a) the broad outhnes of pro-
gramme for running special trains to
clear this year’s summer rush on the
Indian Railways,

(b) the reasons for not providing
normal passenger amenities on these
trains, and

(¢) the actions taken to remove
these deficiencies in respect of tramns
to be wtroduced in future?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE (a)
As many as 1044 special trains were
ofiginally planned to be run during
the current summer geason to clear the
rush of passengers In addition, loads
of existing trains have also heen aug-
mented to the extent feasible I
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traffic offers, Railways are geared to
stép up number of specials to 1200

(b) and (¢) Special care has been
taken to provide necessary amenities
m the summer speclals and at inter-
mediate gtations for the convemence
of passengers Baseq on this year's
experience further improvement in
arrangements if found necessary will
be made 1n future
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Neéw  Railway Line  connécting
Kursella-Nababganj, Phulkaba via
Rupanli.Bhawanipuy

%243 SHRI L. L. KAFOOR: Will the
Misier of RAILWAYS be pleased lo
state,





